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It is a matter of great pleasure for me to know that the Orissa 
High Court juvenile Justice Committee is going to publish the 
4th Issue of the quarterly Newsletter “Sishu Surakhya”.

TheThe Juvenile Justice Committee of the High Court has been 
working vigorously to safeguard the interest of the children, 
who are in need of care and protection as well as the children, 
who are in conflict with law. The Committee not only develops 
programs, policies and strategies to address Juvenile Justice 
Issues, but also actively involves in the field of dispensation of 
justice to the children.

InIn its earlier issues, “Sishu Surakhya” has provided information 
to the people and researchers on Juvenile Justice Issues 
which has been found to be immensely beneficial. It is a potent 
instrument for sensitization of Juvenile Justice Issues where 
the stakeholders share their ideas, experiences and highlight 
their achievement.

II hope and trust, our Newsletter will be beneficial to all 
associated with the Juvenile Justice system.

I wish the publication a grand success.

(K.S.JHAVERI)

The Juvenile Justice Committee, Orissa High Court
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Children are vital to the nation’s present and its future. Every 
child deserves a childhood in all its fullness, free from violence 
and with the opportunity to flourish as other children do. 
II am elated to know that the Fourth issue of the Newsletter 
“Sishu Surakhya” is going to be published. I am happy to share 
that it has become a valuable tool in informing people at large 
about the activities of different stakeholders of the State of 
Odisha and their effort for effective Implementation of Juvenile 
Justice. 
ThisThis issue highlights the State Level Consultation held on 17th 
& 18th November 2018, an analysis of 4th Round Table 
Conference held at New Delhi on Juvenile Justice Issues, 
Success Stories, Hausla 2018, Guidleines framed by the 
Hon’ble Supreme Court in Nipun Saxena & another Vrs. Union 
of India and important information focusing the existing 
scenario on Juvenile Justice Administration in the state and 
variousvarious endeavours taken by the stakeholders and the 
Juvenile Justice Committee for the betterment of the Children 
by protecting their rights.
While congratulating the efforts of the Juvenile Justice 
Committee Secretariat in bringing out the Newsletter every 
quarter, I sincerely hope that it will continue to sensitize people 
by disseminating the rights of the children so as to protect the 
same.  

Justice S.K. Mishra 
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